BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

MA No.113/2024
IN
Original Application No. 173/2022

In the matter of:

Sh. Ram Singh Son of Sh. Angchuka
Village and Post office- Mane
Tehsil-Spiti, District -Lahaul and Spiti
Himachal Pradesh

............... Petitioner

Versus

State of Himachal Pradesh through Principal Secretary

(Forests), to the Government of Himachal Pradesh with

headquarters at Shimla.

% Principal Secretary Public Works Department Government
of Himachal Pradesh, Shimla.
.................. Respondents
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under FCA, 1980.
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Annexure - (X to XVII):
Action Plan giving details of land earmarked for Compensatory 15-22

Afforestation, DGPS Maps, Species to be planted and Budget
estimate thereof.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
MA No.113/2024
IN
Original Application No. 173/2022

In the matter of:

Sh. Ram Singh Son of Sh. Angchuka
Village and Post office- Mane
Tehsil-Spiti, District -Lahaul and Spiti
Himachal Pradesh
............... Petitioner
Versus

I State of Himachal Pradesh through Principal Secretary (Forests), to
the Government of Himachal Pradesh with headquarters at Shimla.

2 Principal Secretary Public Works Department Government of
Himachal Pradesh, Shimla.

.................. Respondents

ACTION TAKEN REPORT IN COMPLIANCE TO ORDER
DATED 03.01.2023 AND 27.11.2024 IN ORIGINAL APPLICATION
NO. 173/2022 TITLED AS RAM SINGH VERSUSSTATE OF H.P.
& ORS. ON BEHALF OF HIMACHAL PRADESH FOREST
DEPARTMENT THROUGH CONSERVATOR OF FORESTS,
WILDLIFE (SOUTH), BY WAY OF AFFIDAVIT,

I, Preeti Bhandari W/o Shri  Krishan Kumar aged 38 years, presently
working as Conservator of Forests Wildlife Circle (South) Shimla
Himachal Pradesh do hereby solemnly affirm and declare on oath as
under:-

1. That the deponent is competent to file this affidavit on behalf of
Forest Department of State of HP. That at the outset and without

ATTESTED
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prejudice to the other contentions, the Respondents herein apologises
to this Hon’ble Tribunal for non-submission of the action taken report
in compliance to the order dated 03.01.2023 passed by this Hon’ble
Tribunal. That such non-compliance was not deliberate, but occurred
owing to the reasons as enumerated hereinunder. However, at the cost
of repetition, Respondents herein bow down to the majesty of this
Hon’ble Tribunal and apologise to this Hon’ble Tribunal for not filing
the present report in time.

That this Hon’ble Tribunal vide Judgment/order dated 03.01.2023
was pleased to dispose of the Original Application No. 173/2022 and
directed the respondents to file Action taken report within three
weeks.

That the contents of the reply filed by the Respondents to the Original
Application may be read as part and parcel of the present Affidavit
and are not being repeated herein for the sake of brevity.

That, thereafter this Hon’ble Tribunal vide order dated 27.11.2024 in
M.A. No. 113/2024 in Original Application No. 173/2022, again
directed to file the action taken report within three weeks.

Thatin above reference, it is humbly brought to the kind attention of
this Hon’ble Tribunal that the predecessor of the deponent as well as
field officers of Wild Life Wing of forest department had written
severel letters and reminders to Executive Engineer, HPPWD, Kaza
division, being user agency, to apply for approval of competent
authority under the Forest (Conservation) Act, 1980 through the
PARIVESH portal of MoEF&CC. The letters/reminders were sent by
the office of Divisional Forest Officer Kaza on dated 14.09.2022,
01.10.2022, 17.10.2022, 15.03.2023, 18.04.2023, 31.08.2023 and
10.12.2024 (Annexure I to VII) as well as by the office of Chief
Conservator of Forests, Wildlife (South) Shimla on dated
23.05.2023(Annexure-VIII).

ATTESTED

| W4
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6. That the Executive Engineer, HPPWD, Kaza division has applied for

approval under Forest Conservation Act, 1980in PARIVESH portal
vide Proposal No. FP/HP/ROAD/514215/2024 with total proposed
diversion area of 7.16 hectare on dated 11/12/2024 (Annexure IX).
Further, vide FC/AGENDA/PSC/ 521629/2024 30" meeting of
Project Screening Committee (PSC) chaired by Nodal Officer-cum-
APCCF (FCA) was convened through hybrid mode on 13.12.2024.
As an outcome of this meeting, the Essential Details Sought
(EDS)/queries have been raised by PSC to the User Agency
(HPPWD) and as of 16.12.2024 the proposal is pending with User
Agency for attending to the queries raised.

That as far as the action plan for compensatory afforestation is
concerned, it is brought to the kind attention of this Hon’ble Tribunal
that proposal has been prepared vide letters/documents
Annexure X to XVII and the 20.8 hectare land has been identified
for compensatory afforestation and digitally mapped in UPF Morang
of Spiti Wildlife Division, District Lahaul & Spiti and detailed
compensatory afforestation scheme along with budget estimate has
been prepared as per the existing provisions of Consolidated
guidelines and clarifications issued under Van (Sanrakshan evam
Samvardhan) Adhiniyam, 1980 and Van (Sanrakshan evam
Samvardhan) Rules, 2023 and as per existing Himachal Pradesh
Forest Department cost norms for Compensatory afforestation for
2024-25.However, this action plan for compensatory afforestation
needs to be uploaded in the PARIVESH portal of MoEF&CC and
was contingent on the User agency (HPPWD) uploading the proposal
on the PARIVESH portai. NOV\; that the proposal has been uploaded
by HPPWD vide Proposal No. FP/HP/ROAD/514215/2024 on dated
11/12/2024, the detailed Compensatory afforestation scheme will be

‘uploaded as and when the proposal comes for scrutiny and
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recommendation of Divisional Forest Officer of Wild Life Division
Spiti in the PARIVESH portal.

8. That it is humbly submitted that there has been no bonfide delay on
the part of deponent as many letters/reminders have been sent to the
user agency in this regard and that there has been no intention of the
Deponent to not comply with the orders passed by this Hon’ble
Tribunal.

In view of the above submissions, this action taken report by way of

Conserddeponentsis

Wildlife (South), Shimla-171002

affidavit may kindly be taken on record.

Verification:-

[, the above-named deponent do hereby further declare on oath that
the Contents of my above affidavit are true and correct to the best of my
knowledge and belief and as per information received and derive from
my field staff and official record respectively. No part of it is wrong and
nothing material has been concealed there form.

Verified at Shimla on this 16" day of December 2024.

et

£ m%»t. Yator o1 rOrests,

Wildlife (Scuth), Shimls-371002

Executive Megistrate
H.P. Sectt., Shimla

Declared before me on‘{ ay of
2024 on (Solemnly Affixation)
by Shib <ot oo

*
. 4 tI,S personally known to the orwho Q AU 'pw G&,{Z.m Qﬁ(
as been identified by Sh < ‘
who is personally known tc me. &&j ¥Q‘ & Ah) m

| ExecuMg\strate

H.P. Sectt., shimla




53 ', observauon/re % m
"Pubhc Works L

: prOposal regardmg diversion of forest

 for already consuucted,,road Qomrgzg&
the same 10 this or fice 1or f ur lher necessary o

‘ Encl As above e : : &
A RO A Rk Y _ Ditdsierf Forest Office

No. Q3 |
H. P. Forest Department.

Dated Kaza, the (y ‘oq \QQQD\

From:
Divisio;ml FForest Officer
Spiti Wildlife Division, Kaza
To :
Executive Enginecer
B & R Division HPPWD, Kaza
Subject:- Notice/NGT orders dated 8-7-2022 in the Original Application No. 173 of 2022-
Ram Singh V/s State of HP.
Sir

In this connection, it is intimated that the subject cited case was listed for hearing-
on. 8.7-2022 in the court of Hon’ble NGT and court has sought the resporise regarding
\10 *"‘of, Jomt Inspectxon Committee report from Principal Secretaries,

: ent-and Forest Department the relevant part of the orders are reproduced

below (copy of court order is enclosed as Annexure-A) -

“In view of the ob9ervatzons/recommendauons made in the report of the Joint Commitiee, we
consider it a_pproprzate to seek response from Principal Secretaries, Public Works Department

and Forest Department Government of Hzmachal Pradesh with reference to the application and
observatzons/recommendatzons made in the report

The Jomt Inspectlon Commlttee had recommended in its report to prepare the
land for already constructed of road from Poh-maidan to

Helxpad having total length 12 240 'Kms under FCA 1980 (Copy of joint inspection report is

enclosed as Annexure-B)
You are, there fore. requested taprepareitiierproposal ! tor:diversionrofiforest land
mﬂldﬂn (oaHelipad;hayingilEngthil2:240 Kstandisubmit

ction In compliance (o the orders of Hon’ble NGT.

: Spitl Wildlife Division,
e KazaV /

' 0lo CCF WL(S) Shimla.

ANNEXVRE - T

Scanni
~
o

@ Scanned with OKEN
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| I - ANNEXURE -
HP. Forest Department ANNEAVRE ~1L

Dated Kazn the © //
7/ 2022

From Di*:'i'sim}nl Forest Officer
Spiti Wildlife  Division Kaza
To: _ Exccutive Engi
sl 2 ingineer,
R B& }{ Division HPPWD
o i Spiti at Kaza
Subject i
j thiﬁia’t'NG; orders dated 08-07-2022 in the Original
Memo | jon No. 173 of 2022 -Ram Singh Vs State of HP.

Please rofer to this office letter No. 931 dated 14-09-2022.
In this connection you have been requested vide above
quoted reference tosubmititiie proposaliofifollowing: toadsiforidiversioniof: forestiland “for
ey confgggjm rom‘gPolfﬁMmdmmo;hehpad wasyperadirection iof X nhietordersof

RS

HombLk NaUOnal.Greenngbuna] ‘dated;08:07:2022 ghutitil idateERo sicHiproposalihiave Been)’

e ,‘.

grecexved ﬁ*ornvyourhoﬁice

The detail of proposal are as under:-

S.No | Name of Road . Length | AvE Width | FRA \Remarks *‘
(Kms) | (Metre) Approval \

1 Poh Maidan t0 Sdman )‘.700 _ 12.00 Approved \ "d‘.
,,,_z‘,?;. Soman to Nyupur 3.000 2.85 \ Approved \ 4___‘
B o to Geeena. | 3000 3.00 Approvesd |
When 1.700 5.00 \ Approved \ \
Goacha o Helipad 12840 |30 \_ox approved |

o —

It is therofore once again requested to 4o the

¢ so that the order of the Hon'ble National Green Tribunal could be

neediu) at the earlies

comPﬂ'ed, ( V
| 9&? Divistonal Forest Ofﬁcer
‘ o n, Kaza o
DFO.(H Spiti wildlife Divisio /4

O.(HQ).
Olo CCF WL(S) Shimla.

(¥ Scanned with OKEN Scanner
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‘ No.RK./ 7/ 20
) HP, Fo
rest Department

Dated Kaza the ; '
ated Knza the 7 7/ /0/,2 e

Divisional Forest Officer

waad Spiti Wildlife  Division,Kaza

\ " Executive Engineer,

| B& }( Division HPPWD

.\ Spiti at Kaza

et Nofice' / NGT orders dated 08-07-2022 in the Original

Application No. 173 0f 2022 -Ram Singh Vs State of HP,

i 31en101 ;
Please refer to this office letter No. 931 dated 14-09-2022 and

Jetrer 10,1024 dated 01-10-2022.

In this connection it is stated that the NGT case is to be listed
on 09-11-2022 for hearing in the Original Application No. 173 of 2022 —Ram Singh Vs State
of HP. Therefore in order to purse the case appropriately and to avoid any adverse order
from the Hon'ble National Green Tribunal. You are once again requested to.fgﬁbfmjmggpppppsaly
ot followin “'roadsggggswigmaﬁmwﬁﬁ&@mxﬁ%g%?&:ﬁ?ﬁdgﬁemBBoti‘aMai,c,i.gnf,to

st e SRR

hehpadenthoutfag? The detail of proposal are as under:-

: 'lPS._:\'o Name of Road Length | Ave width | FRA
| ‘, ( Kms) (Metre) Approval
v.I.'f;:s'x::":» "1, 1
""3’7’7"" | Poh Maidan to Suman | 1.700 4,00 Approved Annexure -B
| ) g
|2 \ Soman to Nyupur 3,000 2.85 Approved Annexure -C
3 1 Nyupur to Geecha 3.000 3.00 Approved Annexure -D
4 \ Nipti to Takchen 1.700 Anonexure -E
5 ‘ Geecha to Helipad 2,840

It is therefore onee aghin vequosted to do the needful

e Nationnl Green Tribunal coujgpe compiled.

Divisional Feyest Officer,
piti Wildlife Division, Kaza -

at the earliest so that the order of the Hon

DFO EHQ),
Olo CCF WL(S) Shimla.

(¥ Scanned with OKEN Scanner
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HLP, Porest |
X B )‘; \
epartment, ANNEXORE TV

Dated K:
od Kazn, the [ § K%\&" 3

e Exeeutive Engineer

13 & R Division HPI'WD

Spiti at Kaza,

l l ‘ -] 1 ‘ NY O]
on’ble National Green Tribunal order dated 03.01.2023 passed in Original

Application No.173 of 2023-Ram Singh V/S State of HP.

Sir

I continuation to this office Jetter No. 931 dated 14,09.2022 and 1025 dated

M0 » §
01.10.2022 on the subject cited above.
National Green Tribunal vide is

ssurance given by the respo
ompetent authority under

provel of competent auth

N
In this connection, it is intimated that Hon'ble

order dated 03.01 2023 disposed ol the subject cited OA on the basis of &
r obtaining approval of ¢

e steps for obtaining ap

ndent
FCA.

departments regarding taking appropriate steps fo
orithy

1980, The Hon'ble NGT ordered to 1ake approprit
under FCA, 1980. the operalive part of the order are reproduced below:-

i view of the above the o off with the directions 10 (ke

application is dispose¢
appropriate Seps Sfor obtaining approval of Comperent Authorily wnder Forest Conservation /Act. 1980 andd
ired and providing est land

Forest Right Act, 2006 as reqiit [forestation in lieu of fol

Jund for compensaiory a
diverted for non- forest purpose "o

But this office | osal of the
A under of FCA, |

09.2022 to submit the prop

1as been requesting since 14.
of 6 months nothing hus

980 but despite the lapse

roads involved in the subject cited O

980

been heard from your sides - PR
21 are, thercfore; HeaIAgAIN requeste Aﬁ:&?ﬁlyﬁi\imﬁmlﬁﬁﬁ'@'ﬁ “CALY
will”

,5:»3‘~:,w~4 oas “nse e
S fov : You

entauthoritysimm eiatelyothisiofficesfa Flierdelay inthemiatiers

]

'or«secking:thexfapprovt!lxiofCOfY)PC‘
fonseckingtgiaPhacss ! /
f.theiorders; qf.:HODZDM}LT)' ;

Yours faithfully

1@%~1 of /".
Spiti wWildlite Divisiog,~
Kaza.

‘ lead to;cOREMPLO

\s 3 [R~=3

o 10 CC WL (S) Shimla for information please.

%.
s .
ivistonal Forest Otficgr,

Spiti Wildlife Divisiory

Endst. No, QO ‘IG Dated Kaza, the

Copy Is forward

Eng Ty ¢ : Kuza.
ou b % A i
o ppW.D, N2 DFO (HQ), |
- Olo CCF WL(S) Shimla.

(¥ Scanned with OKEN Scanner
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NORK/ 5.6
annexeex S0

HIP Forest Depattment
Dated Kaza the l&’lo‘\ \’Q° 23

IFrom: o
Divisional Forest Oflieer
Spiti Wildlife  Division, Kaza

[
Faceutive I ngineer,
B& R Division HPPWD
Spiti ol Kaza '
Non*ble Natlonal Green Tributnl order dated 03-01-

Subjects
2023 passed in orlgonl Applieation No. 173 of 2023-
Ram Sinph V7S Stade of 1P

Nem:
In continuation t (his olfice fetter No, 931 dated 144-09-

d 15-03-2023 on the subject cited above,

)

2022 and letter No, 2098 date
maodus operandi of the
hs no communication

department concerned that afler passing ol more

en received in connection with [on'ble National Green 'l'ribunulordcrdulcd

ication No. 173 02023~ Ram Singh V/S State of
assurance given by the

uthority under FCA.

] am :1|)|>rchcnsi\'c about the
than 7 mont

has be
03-01-2023 passed in original Appl
HP. QA disposed on dated 03-01-2023 on the basis of
respondents departments for obtaining approval of competentd
1980,

This office had requested you (hrough repeated
reminder 1o submit the proposal for diversion ol forest land for alrcady constructed
roads involved in the subject cited OA under FCA.

uested fordont emeed fliar

 JiisTiere [oreEonceagaingreques
s e STRER D e
(ecarliesisonhatihc c)l'degfﬁr;l[@};lﬁh;lzl&'&l&'ﬁﬁonﬁ'@rcenﬁI ?‘L unalicouldibt

@ﬁgmmlwm@ﬁ[ﬂﬁl}’. :
o P Ay 3 DivisionaNfercst Ofticer. O_f
- spiti Wildfife Division, Kaz: c

©[ot [R023

to Superintending Lngineer N
our ol informption and necessary

Gt OMieer.
Division, Kaza ¢

Endst.No. 55 Davted Kaza 1hé e

: Copy is forwarded
Circle Rampur Bushahr District Shimla for fav

action.

Divisional
Spiti WildTia

ndstNo. 5@ Dated Kaza the l@’o%,{ “an

Copy is forwarded to CCU W€y

ol information please,
. Vs Divisional ».‘/(,)t'l‘xccr.
: Spit Wildljg-fTivision, Kazs
DFOi(HQ)'

Olo CCF WL(S) Shimla.

Shimla for Livour




U g P o S by

NoRKJ &
1, I mcst m\cm ;

i f._»';)nlul Kmn "“’z}/.- C)g/ﬂ )3

we l)opm} Comséhvitr of Forest
u._\pm Wlhlhlc Division, Kum

K Promini

L Lxeeutive I3 mnm-m

S B&R Division HPPWD

) - Spiti at Kaza : ‘

Subjects St i Nnhcv 1-NG'I (n(lcn tlnfctl 18-07- 2!)22 in the ()n;,mnl
: R R l\]lplimh(m N(n ‘7.3 t1f2()22 -an Singh Vs St.ltc 0“”’ '

4 hden‘o\ 4 "“.'~"‘,“"'~_ LES YA i

A s l’l-..asc refer to thls ofﬁcc lctfer No. 931 dated 14 09 2022
“Tetrer No. 1024 datcd Ol l() 2022 and this office letier No. 1120 dated 17-10-2022, letter No,
2093 dated’ l>-0.w-20 and letter Nu 54 dalcd 18~04 20"? on the subject cited abovc :

fa II is vcry pcmuenl 10 note (hat after pdssmg of more th’m B
- months no commumcauon lns been received in connection  with Hon'ble Nattonal Green
Tribunal order d'\ted 03-01—2073 passed in original application No. 173 of 2023 = Ram Singh
Vs Sate of HP.OA® dlSpOSCd on dated 03-01-2023 . on the basis of assurance given by the
respondent departments for- obtaining apprOV'\l of competent authority under FCA 1980. But
il date nothing has‘been heard from- the respondent department. This office has been
- requesting since 14-09- "0 to subnut the proposdl of the roqu mvolvcd in the subject cucd

:otm"ire*ﬁnc(‘:"'gﬁln ré'Tx’% (.dﬁ,:ﬁ{pﬂ.p r?@}h"}p_gg_pﬁg”k‘of g

N under FCA 1980,

._

Name orRo.un _,Lcugth ( 'A\-g.wmm‘ ,FRA » Rcmar__ks T

Sl I 'Kms) o (Metre) Approval ~ ;

[ Poh Maidan~to Suman: | 1.700 4.00 Approved Annexure -B

2% Soman 1o Nyupur_~ | 3.000 172,85 04 iy | Approved Auncxure -C S il ia e

3 Nyupur to Geecha -~ 3.000 [-3:000- | Approved Annexure -D g i e M

4 Nipti to Takchen - [ 1,700 5,00 Approved - [ Annexure -E et

5 Geecha to Helipad - | 2.840 3.50 - | Not approved 3

e R R mdf‘?xb *e‘i‘s’%?’fg*ﬂus‘DCpanmemzpn the:onlitespotal

Wjo 1ha1 thc ord&.r of‘ thc llon ble NGT could bc compxled accomumlv : : :5

An early ﬂcuon 1s sohcned please s 337
R4 £ v 3 — T3 “:‘ o
“onservator ob Forest

Dcput\
Splu Wildlite Division, h.u.\

‘] ndsl NO 5'7 7 D’llUd |\"’“ ”,L.»a // g7/ q

—

(.upy is Torwarded 10 Superintencing lnungor 1 th Cirele

Rumpurlsuslmhr l):slm! Sluml.l lm I.wournl mlnnn.umn uml IIUC\\\.U\ aetion, ARG

'

G R e i B R
48 l)»pm) (‘ousclvu\m of Forest, | ' 3
- Spiti Wildlife Division, Kaza

Z“,‘DFO(HQ) S S
' F WL(S) Shimla.!
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I\io./ Q074

HP Forest Department .
Dated, Kaza the .} a/ 18./ 20 9.(/
From:-" Deputy Conservator of Forests ' AL oi- Executive Engineer
Spiti Wildlife Division HPPWD, Kaza

Subject:- Notice/NGT order dated 03/01/2023 in the original application no. 173 of 2022- Ram
Singh Vs State of Himachal Pradesh :

Sir : : ‘ . ‘

With reference to the subject cited above, several reminders along with t'elephoruc
message conveyed to you to fulfill the NGT order dated 03/01/2023 in the original ap[?llcatlon no.
173 of 2022- Ram Singh Vs State of Himachal Pradesh. You have not uploaded the said proposal in
the Online Parivesh Portal till date. » : ‘ ‘

m, you are once again requested to upload the online proposal in the Parivesh portal at the
earliest please so that the further procedures could processed accordingly.

This is for your kind information and further necessary action please.

/’ ™
i Deputy Conservator of Forests
%i % e Spiti Wildlife Division at Kaza. 77 (
DFO (HQ), /
O/o CCF WL(S) Shimla.




FWC-ST-WLMOM1/1/2023-WLM-FOREST WL CIRCLE SHIMLA
83 =l AENEMILE 0T
111 4/2023

/,@mwe W%

H.P. Forest Department (Wildlife Wing) /
Wildlife Circle (South) Shimla
Email: ccfwlshi-hp@nic.in

Ph. 0177-2620151

Dated Shimla-2, the

To:- Executive Engineer
Spiti B&R Division,
HP. PWD., Kaza.

Subject: Regarding conduct the Joint Inspection for diversion of forest land for the
construction of Road from Poh Maidan to Dhankhar Helipad Km 0/00 to
12/460.

Sir,

Kindly refer to your office memo. No. PW/SD/WA/Forest Case/(Poh to
Dhankhar-2022-23/4447-51 dated 15-03-2023 on the subject cited above,
2. In this regard, it is intimated the inspection of above road listed in the letter
will be done by Divisional Forest Officer (Wildlife) Spiti along with senior officials of PWD, Revenue
and other line department. You are requested to take appropriate date from Divisional Forest
Officer (Wildlife) Spiti and conduct Joint Inspection. You are requested to submit the proposal under
FCA in the online portal https://parivesh.nic.in. If your office requires any assistance in preparing
FCA proposal, you may approach/contact the accredited consultant organizations by Quality Council
of India (QCI) for the state of H.P. (copy enclosed).

The compliance may be reported at the earliest so that the direction of
Hon’ble NGT may be followed and action taken report can be submitted at the earliest.

Signed by K. Thirumal
Dalfe: 23-05-2023 16;28:04

Encls: As above., Chief Conservator of Forests,
Wwildlife Circle (South) Shimla.

Endst. No, M-1/ Dated:-

Copy w.r.t, Executive Engineer Spiti B&R Division, HP. PWD., Kaza above
quoted letter is forwarded to DFO (WL) Spiti for taking further necessary action. You are requested
to guide user agency for make FCA proposal and give appropriate date for joint inspection of above
road at the earliest,

-Sd/-
Chief Conservator of Forests
Wildlife Circle (South) Shimla.

Olo CCF WL(S) Shimla.



N PARIVESH
(v\\\A@j"/‘; Ministry of Environment, Forest and Climate Change

““" sovernment of India

~/8-

View ProposalRevision Summary

Form-A (Part-1): Diversion of Forest Land

Project Details
1. Details of Project

1.1. Name of the Project

1.2, Project Proposal For

1.3. Project ID (Single Window Number)

1.4. Description of Project

Common Application Form

Construction of road from Poh Maidan to Dankhar Helipad km
0/00 to 12/460

New
SW/225748/2024

Construction of road from Poh Maidan to Dankhar Helipad km
0/00 to 12/460

2, Details of the Compony/OrganizotIon/User Agency making application

2.1. Legal Status of the Company/Organization/User Agency State Government (Department/Autonomous body)

2.2. Name of the Company/ Organization/User agency HIMACHAL PRADESH PUBLIC WORK DEPARTMENT

Registered address

2.3. Address

2.4. Village [Town [ City
2.5, State

2.6. District

2.7. Pin Code

2.8. Landmarks

2.9, E-mail address
2.10. Landline Number

2.11. Mobile number

3. Details of the person making application

3.1. Name

3.2. Designation

Correspondence address

3.3, Address

3.4. Village /Town [ City
3.5. State

3.6. District

3.7. Pin Code

3.8. Landmarks

3.9. E-mail address
3.10. Landline Number

3.11. Mobile number

Engineer-in-Chief HPPWD Nirman Bhawan Nigam Vihar Shimla
Engineer-in-Chief HPPWD Nirman Bhawan Nigam Vihar Shimla

Kaza

HIMACHAL PRADESH
LAHUL AND SPITI
17214

Near CH Kaza
ee-kul2-hp@nic.in
7876487785

7876487785

Vireder kumar

Executive Engineer

HPPWD Kaza

Kaza

HIMACHAL PRADESH
LAHUL AND SPITI
172114

Same as above
hp-Ispl@nic.in

©

222252

7876487785 DFO (H ),

NI SO \AN I Chirmmla



85 4.1. Upload KML

4.2, Whether the project/activity falling in the state/UT sharing

international borders

-~/ 7"

kaza.kml

YES

4.). Aerial Distance from the International Border/LOC/LAC in km 2

5. Shape of the Project

Location Details

ToposheetNo  State/UT District

14458 HIMACHAL PRADESH Lahul & Spiti Spiti

14484 HIMACHAL PRADESH Lahul & Spiti Spiti

14454 HIMACHAL PRADESH Lahul & Spiti Spiti

14484 HIMACHAL PRADESH Lahul & Spiti Spiti

Remarks

N/A

6. Land Requirement (in Ha) of the project or activity

6.1. Nature of Land involved
6.2, Non-Forest Land [A]
6.3. Forest Land [B]

6.4, Total Land [A+B]

Project Activity Cost

6. Project/Activity Cost

6.1. Total Cost of the Project at current price level (in Lakhs)

7. Employment likely to be generated

7.1. During construction phase

Permanent employment

Temporary employment

7.1.1. Temporary [ Contractual employment (No. of Man days)

[v]
7.1.2. Total [X] +[Y]

7.2, During operational phase
Permanent employment

7.2.1. No. of permanent employment (No.s) [A]
7.2.2, Period of employment (No. of days) [B]
7.2.3. No. of man-days [X]=[A]*[B]

Temporary employment

7.2.4. Total [X] +[Y]

Others

Sub District

Linear

Village Plot/Survey/Khasra No.
Newpur (149/5) ]

Dhankhar (149/1) 3231
Dhar Gangchhumi (165) 4

Dhar Nipti (150) ]

7.6

7.6

487.18
Amount in Words : Four Hundred Eighty Seven Point Eighteen
Lakh(s) Only

3178

3178

365

.

>

DFO (HQ), .
O/o CCF WL(S) Shimla.

5475

5475
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No./ 2093
HP Forest Department
Dated, Kaza the |2{2|2924

From:- Deputy Conservator of Forests To:-  Conservator of Forests
Spiti Wildlife Division Wildlife (S), Shimla

Subject:- Action Taken Report for Online proposal No. FP/HP/ROAD/514215/2024
Title:- Construction of Road from Poh Maidan to Dankhar Helipad km 0/00
to 12/460.

Madam

In this regard, it is submitted that detailed Penal CA scheme for violated area has
been prepared and CA land in lieu of diverted area has been identified in UPF Morang of 20.8Ha.
The details of schemes alongwith their DGPS Maps  are attached for your kind information please.

This is for your kind information and further necessary action please.

Enclsd:- As above.

L

P
Deputy Conservator of Forests
Spiti }’Vi(l:dljfg Divisionrat Kaza
DCPUV‘." .’"H -] A A.:‘; .
spiti Wildlife Division ha=
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Action Plan for Penal CA

ANNE xORE —XL

S.No. | Area already diverted |Penal CA area |Penal CA scheme Species to be |Executing agency W
Identified amount to be paid by |Planted
HPPWD (as per
HPFD plantation
norms 2024-25
1 Poh Maidan to Soman:- |13 Ha (UPF Rs 6119142/- Poplar and Spiti Wildlife
0.2525 Ha Morang) Willow Division (HPFD)
Soman to Newpur:- (DGPS Map (Detailed Penal CA
0.2625 Ha attached). scheme is attached).
Newpur to Gecha:-
0.8940 Ha
Nipti to Takchan:-
0.8515 Ha
Gecha to Helipad:-
0.9940 Ha
Total |3.2545 Ha
Action Plan for CA
S.No. |Fresh area proposed | CA area CA scheme amount to | Species to be |Executing agency
to be diverted by Identified be paid by HPPWD | Planted
HPPWD (as per HPFD
plantation norms
2024-25
| 3.9040 Ha 7.8 Ha (UPF  |Rs 3670169/- Poplar and Spiti Wildlife
Morang) Willow Division (HPFD)
(DGPS Map is |(Detailed CA scheme
attached). is attached).
Total |3.9040 Ha

T

B ik
Deputy Conservator of Forests
Spiti Wildlife Divisioﬁr%oart Kazaest

Deputy Consery
Spiti wildlife D

jvision Kaza
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CHECK LIST SERIAL NUMBER-18
SCHEME FOR COMPENSATORY AFFORESTATION.
Detail scheme for Penal Compensatory Afforestation to be carried out over 13 ha in lieu
of 3.2545 ha. of forest land to be diverted in the favour of HPPWD for Construction of Road from
Poh maidan to Dankhar Helipad within the jurisdiction of Spiti Wild Life Division.

1. Details of degraded forest land/non forest land:- UPF Morang 13 Ha.
District:- Lahaul&Spiti
Tehsil :- Spiti
Name of Forest Division :-Spiti Wild Life Division, at Kaza

Range: - Kaza
Block/Compartment/Survey No: - 143X15
2 Description of area:-
1) Whether the site selected for Compensatory Afforestation is a land bank or not;- No
2) If the CA site is other than the land bank, reasons be given:-Land bank has not been identified
previously.
3) In case of non-forest area identified for CA, then what is the distance of CA site from the adjoining
forest boundary:-Not applicable.
4) Soil type:- Silty loam to Silty Clay loam..
5) Topography:-a. Plain. b. Slope: Gentle.
6) Whether the area is bearing any root stock of vegetation: -Yes, Hippophae Rhamnoids.
3. Plantation Model:-
Copy of the approved compensatory afforestation scheme/model showing component wise physical
and financial break up is enclosed.
4. Schedule of plantation programme:-
Detail of year wise break-up of requirement of funds attached.

5. Technical details:-

Technical details of Compensatory Afforestation scheme are as follows:-
(a) General details: - An area of 13 ha will be taken up for planting under Compensatory Afforestation
scheme in UPF Morang . The area will be protected by Barbed wire fencing in RCC fence posts in four
strands and Poplar and Willow species will be planted. 1100 plants will be planted per hectare.

(b) Spacement:- 3 mtr X 3 mtr
(c) Species:- Salix and Poplar..
(d) Plantation Method:- Nursery grown 1% to 2% year old plants (in Polythene bags as well

as naked root) will be planted in 30 X 30 X 30 cm and 45 X45 X 45 cm pits in the selected area. Bush
cutting will be done only in the infested area. The plantation will be maintained for subsequent 10 years in
which beating up of failures will be done. The plantation will be through watering.

(e) Soil and Moisture Conservation Works:- Contour trenching will be done over the entire area to
conserve the available moisture during rainy season so that moisture regime in the area is improved. Minor
Soil Conservation Works like gully plugging, check walls shall be done where ever required.

(f) Protection (Fencing, Watch man, People’s Participation etc.):- Area will be protected from
grazing by erecting barbed wire fencing at all vulnerable places around the plantation. Further watch and
ward as well as fire protection will be ensured through regular department staff.

(g Proposed monitoring Mechanism:- The plantation will be monitored as per existing monitoring
mechanism in the forest department. The plantation will also be monitored by GOI representatives as per
instructions. The plantation site will be approachable from motor able roads.

(h) Any other information: - Nil

Date 10/12/2024

Place:- Kaza
/&,«/y@{n
Deputy Conservator of Forests

SpitiWildlife Division,Kaza

——
De*:ufy CO"ISGI’VJLOT of Fores
7 aéa Nivieion Kaza
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CHECK LIST SERIAL NUMBER-18
SCHEME FOR COMPENSATORY AFFORESTATION.
Detail scheme for Penal Compensatory Afforestation to be carried out over 7.8 ha in
lieu of 3.9040 ha. of forest land to be diverted in the favour of HPPWD for Construction of Road
from Poh maidan to Dankhar Helipad within the jurisdiction of Spiti Wild Life Division.

1. Details of degraded forest land/non forest land:- UPF Morang 7.8 Ha.
District:- Lahaul&Spiti
Tehsil :- Spiti
Name of Forest Division :-Spiti Wild Life Division, at Kaza

Range: - Kaza
Block/Compartment/Survey No: - 143X15
2 Description of area:-
1) Whether the site selected for Compensatory Afforestation is a land bank or not:- No
2) If the CA site is other than the land bank, reasons be given:-Land bank has not been identified
previously.
3) In case of non-forest area identified for CA, then what is the distance of CA site from the adjoining
forest boundary:-Not applicable.
4) Soil type:- Silty loam to Silty Clay loam..
5) Topography:-a. Plain. b. Slope: Gentle.
6) Whether the area is bearing any root stock of vegetation: -Yes, Hippophae Rhamnoids.
3. Plantation Model:-
Copy of the approved compensatory afforestation scheme/model showing component wise physical
and financial break up is enclosed.
4. Schedule of plantation programme:-
Detail of year wise break-up of requirement of funds attached.

3, Technical details:-
Technical details of Compensatory Afforestation scheme are as follows:-
(a) General details: - An area of 7.8 ha will be taken up for planting under Compensatory Afforestation

scheme in UPF Morang . The area will be protected by Barbed wire fencing in RCC fence posts in four
strands and Poplar and Willow species will be planted. 1100 plants will be planted per hectare.

(b) Spacement:- 3 mtr X 3 mtr
{c) Species:- Salix and Poplar..
(d) Plantation Method:- Nursery grown 1%z to 2% year old plants (in Polythene bags as well

as naked root) will be planted in 30 X 30 X 30 cm and 45 X45 X 45 cm pits in the selected area. Bush
cutting will be done only in the infested area. The plantation will be maintained for subsequent 10 years in
which beating up of failures will be done. The plantation will be through watering.

(e) Soil and Moisture Conservation Works:- Contour trenching will be done over the entire area to
conserve the available moisture during rainy season so that moisture regime in the area is improved. Minor
Soil Conservation Works like gully plugging, check walls shall be done where ever required.

(f) Protection (Fencing, Watch man, People’s Participation etc.):- Area will be protected from
grazing by erecting barbed wire fencing at all vulnerable places around the plantation. Further watch and
ward as well as fire protection will be ensured through regular department staff,

() Proposed monitoring Mechanism:- The plantation will be monitored as per existing monitoring
mechanism in the forest department. The plantation will also be monitored by GOI representatives as per
instructions. The plantation site will be approachable from motor able roads.

(h) Any other information: - Nil

Date 10/12/2024

Place:- Kaza @ |
/w
Deputy Conservator of Forests

~Spiti Wildlife Division,Kaza

Deputy Conservator of Forest
Spiti Wildlife Division Kaza
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COST OF PENAL COMPENSATORY AFFORESTATION OVER 13.0180 HACTARE IN LIEU OF DIVERSION OF,3.2545 Ha OF
FOREST AREA IN FAVOUR OF HPPWD KAZA FOR CONSTRUCTION OF ROAD FROM POH MAIDAN TO DANKHAR IN SPITI
WILDLIFE DIVISION AT KAZA DISTT. LAHAUL & SPITI H.P.

Norms of plantation and maintenance of old plantation for Non - Tribal for the year 2024-25 applicable vide Pr.CCF (HoFF) H.P. Shimla memo. No. Ft.
State CAMPA/2010/Norms/Vol.I1l dated 05.07.2024
Particulars of work | Area Plantatio | Plantation | Plants to |Total no of| Nursery Total Year of Add10% Total

(in Hect.)| n Norm cost be planted| plants to | cost per | Nursery Total Execution | Escalation [Amout
per Hect. per hec. |be planted| plant Cost Plantation | of Works for (Col.
cost+Total undertaking | 9+11)
nursery works in
cost subsequent
(Col. 4+8) year
1 2 3 4 S 6 7 8 9 10 11 12
A. Initial cost for raising compensatory afforestation over an area of 4.00 Hectare :-
0 Year/new plantation | 13.0180]  124000]  1614232] 1100 14320 2879 412267]  2026499]  2024-25 202650 2229149
|soil & Moisture Coservation Work @25 % of Planting Cost 557287
Total -A| 2786436
|B. Maintenance Cost for raising Compensatory Afforestation :-
1st year maintenance 13.0180 15200 197874 330 4296 28.79 123680 321554 2024-25 64311 38586
2nd year maintenance 13.0180 10200 132784 220 2864 28.79 82453 215237 2024-25 64571 279808
3rd year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 44089 154311
4th year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 55111 165333
5th year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 66133 176355
6th year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 77155 187378
7th year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 88178 198400
8th year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 99200 209422
Oth year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 110222 220444}
10th year maintenance 13.0180 5300 68995 110 1432 28.79 41227 110222 2024-25 121244 231466
Total-B| 2208782
Total -A+B| 4995218}
Total 4995218
Add Contigencies Charges @5% 249761
Totall  5244979|
Add Departmental Charges of Supervision @17.5% 874163
Grand Total 6119142

Deputy

qj,{w

onservator 0[ Forests

S,plt&“‘lédlffe Dlnsmn :l( Kaza

'kuk lv ion

Spm wildliie

90



Compensatory Afforestation Site for C/o road from Poh Maidan to Dankhar
(Kaja WildLife Range Spiti Division) Anwkweeé - o
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COST OF COMPENSATORY AFFORESTATION OVER 7.8080 HACTARE IN LIEU OF DIVERSION OF 3.9040 Ha OF FOREST
AREA IN FAVOUR OF HPPWD KAZA FOR CONSTRUCTION OF ROAD FROM POH MAIDAN TO DANKHAR IN SPITI
WILDLIFE DIVISION AT KAZA DISTT. LAHAUL & SPITI H.P.

Norms of plantation and maintenance of old plantation for Non - Tribal for the year 2024-25 applicable vide Pr.CCF (HoFF) H.P. Shimla memo. No. Ft.
State CAMPA/2010/Norms/Vol.III dated 05.07.2024
Particulars of work |Area Plantatio | Plantation | Plants to |Total no of| Nursery Total Year of Add10% Total

(in Hect.)| n Norm cost be planted| plants to | cost per | Nursery Total Execution | Escalation |Amout
per Hect. per hec. |be planted| plant Cost Plantation | of Works for (Col.
cost+Total undertaking | 9+11)
nursery works in
cost subsequent
(Col. 4+8) year
1 2 3 4 3 6 z 8 9 10 11 12

A. Initial cost for raising compensatory afforestation over an area of 4.00 Hectare :-
0 Year/new plantation |  7.8080]  124000] 968192 1100 8589] 2879  247272] 1215464] 202425 121546]  1337010)
|soil & Moisture Coservation Work @25 % of Planting Cost 334252
Total -A| 1671262

B. Maintenance Cost for raising Compensatory Afforestation :-
Ist year maintenance 7.8080 15200 118682 330 2577 28.79 74181 192863 2024-25 38573 231436
2nd year maintenance 7.8080 10200 79642 220 1718 28.79 49454 129096 2024-25 38729 167825
3rd year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 26444 92553
4th year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 33055 99164}
5th year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 39666 105775
6th year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 46277 112386
7th year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 52888 118997
8th year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 59499 125608
9th year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 66110 132219
10th year maintenance 7.8080 5300 41382 110 859 28.79 24727 66110 2024-25 72721 138830
Total-B| 132479

Total -A+B| 2996057
Total 2996057
Add Contigencies Charges @5% 149803
Total] 3145859
Add Departmental Charges of Supervision @17.5% 524310
Grand Total 3670169|

-

Deputy Cﬁ::vator of Forests

Spiti Wildlife Division at Kaza
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VAKALATANAMA

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH

MA No.113/2024
Original Application No. 173/2022

In the matter of:

Sh. Ram Singh Son of Sh. Angchuka
Village and Post office- Mane
Tehsil-Spiti, District -Lahaul and Spiti
Himachal Pradesh

............... Petitioner
Versus

1. State of Himachal Pradesh through Principal Secretary (Forests), to the

Government of Himachal Pradesh with headquarters at Shimla.

:‘\)

Principal Secretary Public Works Department Government of Himachal

Pradesh, Shimla.,

.................. Respondents

l, Preeti Bhandari, IFS, Conservator of Forests Wildlife Circle (South) ShimJa, on behalf of the
Respondent No. 1 in above Original Application do hereby appoint and retain Mr. Anubhav
Sharma, Advocate, to act and appear for me/ us in the above case and on the behalf of the
Respondent No. 1 to conduct and pursue all proceedings that may be taken in respect of any
proceedings in respect to above case and to file and obtain documents and to represent me/
us and to take all necessary steps on our behalf in the above matter. | agree to ratify all acts
done by the aforesaid Advocate in pursuance of this Authority.

Date this the 16" Day of December, 2024.

ATTESTED signed
(Preeti Bhandari)
cutive Megistrate Conservator of Forests
H.P. Sectt.. S:himla Wildlife Circle (South) Shimla
ACCEPTED & CERTIFIED BY:
AMW#/ IDENTIFIED & VERIFIED BY:
Anubm;ma
Advocate
HIM/90/2021

9736299505


Anubhav
HIM/90/2021
9736299505


